
 

 
HARYANA GOVT. GAZ.  OCT.  22, 1985 

(ASVN. 30, 1907 SAKA) 

FOREST DEPARTMENT 

Notification 

The18th October, 1985 

   No. S.O. 94/C.A. 16/27/S. 29/85 -  In exercise of the powers conferred 

by section 29 of the Indian Forest Act, 1927, and all other powers enabling him in this 

behalf, the Governor of Haryana hereby declares the land described in the Schedule 

below to be protected forests to which the provisions of Chapter IV of the said Act, 

shall be applicable. 

SCHEDULE 
District Tehsil Village & 

Hadbast No. 

Description of Field Area in 

Acres 

Rect. No. Killa No. Khasra No. 

1 2 3 4 5 6 

Jind Jind Kilazafergarh, 

H. B. No. 26 

 1520 

1521 

9 

    1522/2  

    1523/2  

    1524  

    1525  

    1526  

    1528/2  

    1529  

    1531  

 

 

M. K. MIGLANI, 

Secretary to Government, Haryana, 

Forest Department. 


